ITEM NO.117 COURT NO.11 SECTION II

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Criminal Appeal No(s). 3144-3145/2024

ABHINESH Appellant(s)
VERSUS

THE STATE OF UTTAR PRADESH Respondent(s)

Date : 19-09-2024 These appeals were called on for hearing today.

CORAM : HON'BLE MR. JUSTICE C.T. RAVIKUMAR
HON'BLE MR. JUSTICE SANJAY KAROL

For Appellant(s) Mr. Prem Malhotra, AOR

For Respondent(s) Mrs. Garima Prashad, A.A.G.
Mr. Divyanshu Sahay, Adv.
Mr. Adarsh Upadhyay, AOR
Ms. Pallavi Kumari, Adv.
Mr. Shashank Pachauri, Adv.

UPON hearing the counsel the Court made the following

ORDER
List after three weeks.
(VARSHA MENDIRATTA) (MATHEW ABRAHAM)
COURT MASTER (SH) COURT MASTER (NSH)
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